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HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 19th September, 2024

No. HHC/GAZ/14-205/91-1.—Shri J.K. Sharma, a member of H.P. Judicial Service in the
cadre of District Judges/Additional District Judges, presently posted as Registrar General, High
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Court of H.P., Shimla shall stand retired from service on attaining the age of superannuation on and
w.e.f. 30-09-2024(afternoon).

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 19th September, 2024
No. HHC/Admn.3(362)/92-1.—05 days commuted leave w.e.f 02-09-2024 to 06-09-2024
is hereby sanctioned, ex-post-facto, in favour of Smt. Rachna Sood, Assistant Registrar of this

Registry.

Certified that Smt. Rachna Sood has joined the same post and at the same station from
where she had proceeded on leave after the expiry of the above leave period.

Certified that Smt. Rachna Sood would have continued to officiate the same post of
Assistant Registrar but for her proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 19th September, 2024
No. HHC/GAZ/14-203/90-11.—Shri Virender Sharma, a member of H.P. Judicial Service
in the cadre of District Judges/Additional District Judges, presently posted as Member Secretary,
H.P. State Legal Services Authority, Shimla shall stand retired from service on attaining the age of
superannuation on and w.e.f. 30-09-2024 (afternoon).

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001

NOTIFICATION
Shimla, the 23rd September, 2024
No. HHC/Estt.3(409)/95-1.—14 days earned leave w.e.f. 31-08-2024 to 13-09-2024 with
permission to suffix Second Saturday and Sunday on 14th & 15th September, 2024 is hereby

sanctioned, ex-post-facto, in favour of Shri Padam Dev Sharma, Deputy Registrar of this Registry.

Certified that Shri Padam Dev Sharma has joined the same post and at the same station from
where he had proceeded on leave after the expiry of the above leave period.

Certified that Shri Padam Dev Sharma would have continued to officiate the same post of
Deputy Registrar but for his proceeding on leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 26th September, 2024

No. HHC/Estt.3(408)/95-1.—02 days commuted leave for 11-09-2024 and 12-09-2024 is
hereby sanctioned, ex-post-facto, in favour of Shri Sanjeev Layal, Secretary of this Registry.

Certified that Shri Sanjeev Layal has joined the same post and at the same station from
where he had proceeded on leave after the expiry of the above leave period.

Certified that Shri Sanjeev Layal would have continued to officiate the same post of
Secretary but for his proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 28th September, 2024

No. HHC/ Estt.3(507)/2000-1.—06 days earned leave on and w.e.f. 30-09-2024 to
05-10-2024 with permission to prefix Sunday falling on 29-09-2024 and suffix Sundays and
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Dussehra holidays falling from 6th to 13th October, 2024 is hereby sanctioned in favour of Shri
Hemant Sharma, Deputy Registrar of this Registry.

Certified that Shri Hemant Sharma is likely to join the same post and at the same station
from where he proceeds on leave after the expiry of the above leave period.

Certified that Shri Hemant Sharma would have continued to officiate the same post of
Deputy Registrar but for his proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 3rd October, 2024
No. HHC/GAZ/14-329/2012- 1.—Hon'ble the Chief Justice has been pleased to grant
ex-post facto sanction of 04 days' commuted leave w.e.f. 18-04-2024 to 21-04-2024 in favour of

Sh. Gaurav Kumar, Sr. Civil Judge-cum-ACIM, Rampur Bushahr, H.P.

Certified that Sh. Gaurav Kumar had joined the same post and at the same station from
where he proceeded on leave, after expiry of the above period of leave.

Also certified that Sh. Gaurav Kumar would have continued to hold the post of Sr. Civil
Judge-cum-ACJM, Rampur Bushahr, H.P., but for his proceeding on leave for the above period.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 3rd October, 2024
No. HHC/GAZ/14-281/2005-1.—Hon'ble the Chief Justice has been pleased to grant
ex-post facto sanction of 05 days commuted leave w.e.f. 12-08-2024 to 16-08-2024 in favour of
Ms. Gurmeet Kaur, Additional District & Sessions Judge, Fast Track Special Court (Rape &
POCSO), Sirmaur District at Nahan, H.P.

Certified that Ms. Gurmeet Kaur had joined the same post and at the same station from
where she had proceeded on leave, after expiry of the above period of leave.
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Also certified that Ms. Gurmeet Kaur would have continued to hold the post of Additional
District & Sessions Judge, Fast Track Special Court (Rape & POCSO), Sirmaur District at Nahan,
H.P., but for her proceeding on leave for the above period.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 3rd October, 2024
No. HHC/GAZ/14-340/2014.—Hon'ble the Chief Justice has been pleased to grant
ex-post facto sanction of 02 days commuted leave for 02-09-2024 & 03-09-2024 in favour of Sh.
Nishant Verma, Sr. Civil Judge-cum-ACJM-II, Shimla, H.P.

Certified that Sh. Nishant Verma had joined the same post and at the same station from
where he proceeded on leave, after expiry of the above period of leave.

Also certified that Sh. Nishant Verma would have continued to hold the post of Sr. Civil
Judge-cum-ACIM-II, Shimla, H.P., but for his proceeding on leave for the above period.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 5th October, 2024
No. HHC/Estt.3(469)/96-1.—13 days earned leave on and w.e.f. 14-10-2024 to 26-10-2024
with permission to prefix, Sundays and Dussehra hoildays falling from 6th to 13th October, 2024
and suffix Sunday falling on 27-10-2024, is hereby sanctioned, in favour of Shri Panne Lal,
Assistant Registrar of this Registry.

Certified that Sh. Panne Lal is likely to join the same post and at the same station from
where he had proceeded on leave after the expiry of the above leave period.

Certified that Sh. Panne Lal would have continued to officiate the same post of Assistant
Registrar but for his proceeding on leave.

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001

NOTIFICATION
Shimla, the 4th October, 2024

No. HHC/Estt.3(532)/2002-1.—02 days earned leave for 30-09-2024 and 01-10-2024 with
permission to suffix Gazetted hoilday falling on 02-10-2024 is hereby sanctioned, ex-post-facto, in
favour of Shri Subhash Kumar Baudh, Court Master of this Registry.

Certified that Shri Subhash Kumar Baudh has joined the same post and at the same station
from where he had proceeded on leave after the expiry of the above leave period.

Certified that Shri Subhash Kumar Baudh would have continued to officiate the same post
of Court Master but for his proceeding on leave.
By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 5th October, 2024

No. HHC/Estt.3(643)/2009.—13 days earned leave on and with effect from14-10-2024 to
26-10-2024 with permission to prefix second Saturday, Sundays & Dussehra hoildays commencing
on and with effect from 06-10-2024 to 13-10-2024 and suffix Sunday falling on 27-10-2024, is
hereby sanctioned, in favour of Sh. Om Prakash Negi, Assistant Registrar of this Registry.

Certified that Sh. Om Prakash Negi is likely to join the same post and at the same station
from where he had proceeded on leave after the expiry of the above leave period.

Certified that Sh. Om Prakash Negi would have continued to officiate the same post of
Assistant Registrar but for his proceeding on leave.

By order,

Sd/-

Registrar General.

GENERAL ADMINISTRATION DEPARTMENT
(Confidential & Cabinet)

NOTIFICATION
Shimla-171 002, the 27th September, 2024

No. GAD-C(F)10-1/2023.—The Governor, Himachal Pradesh is pleased to constitute a
Cabinet-Sub-Committee to revive/strengthen RKS comprising of following:—
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1.  Sh. Dhani Ram Shandil, Chairman
Hon’ble Health Minister.

2. Sh. Anirudh Singh, Member
Hon’ble RD & PR Minister.

3. Sh. Rajesh Dharmani, Member
Hon’ble TCP Minister.

4.  Sh. Yadvinder Goma, Member
Hon’ble Ayush Minister.

5. Secretary (Health) Member Secretary

By order,
Sd/-
Chief Secretary .
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CHANGE OF NAME

I, Sanjay Kumar s/o Sh. Suhru Ram , r/o Ward No. 1, Village Chhorav, P.O. Bhota, Tehsil
Barsar, Distt. Hamirpur (H.P.) declare that I have changed my name from Sanjeev Kumar to
Sanjay Kumar for all purposes in future. Please note.

SANJAY KUMAR

s/o Suhru Ram,

r/o Ward No. 1, Village Chhorav, P.O. Bhota,
Tehsil Barsar, Distt. Hamirpur (H.P.).



RIGTUH, fEHTerel Ual, 25 ey, 2024 /03 PIfcid, 1946 7311
CHANGE OF NAME

I, K. R. Negi s/o Sh. Surat Ram Negi, r/o Village Correstophen Estate, Set No. 22, Lakkar
Bazar, Shimla (H.P.)-171 001 declare that I have changed my name from K. R. Negi (Previous
Name) to Khushi Ram Negi (New Name). All concerned please may note.

K. R. NEGI

s/o Sh. Surat Ram Negi,

r/o Village Correstophen Estate, Set No. 22,
Lakkar Bazar, Shimla(H.P.).

CHANGE OF NAME

I, Brinda Devi w/o Sh. Gopal Chauhan, r/o Village Shivpuri, P.O. Ratnari, Tehsil Kotkhai,
Distt. Shimla (H.P.)-171 225 declare that I have changed my name from Reenu Chauhan (Previous

Name) to Brinda Devi (New Name) in my Adhaar Card No. 3478 0456 5016, PAN Card & all
other records. All concerned please may note.

BRINDA DEVI

w/o Sh. Gopal Chauhan,

r/o Village Shivpuri, P.O. Ratnari,
Tehsil Kotkhai, Distt. Shimla(H.P.).

CHANGE OF NAME

I, Yashoda Devi aged 62 years w/o Sh. Ram Lal Sharma, r/o Village & P.O. Sai, Tehsil
Baddi, Distt. Solan (H.P.) declare that in revenue record and Gram Panchayat my name is Yashoda
Devi, but by mistake in Adhaar Card my name entered as Dashoda Devi. That I want to update the
same name in Adhaar card as Yashoda Devi. Kindly note all relatives.

YASHODA DEVI

w/o Sh. Ram Lal Sharma,

r/o Village & P.O. Sai,

Tehsil Baddi, Distt. Solan (H.P.).

CHANGE OF NAME

I, Sanju Kumar s/o Sh. Om Parkash, r/o Village Tika Bani, P.O. Yol, Tehsil Dharamshala,
Distt. Kangra (H.P.) declare that in school certificate of my daughter (Ridham) my name is wrongly
entered as Sanju Bhatia instead of Sanju Kumar. Concerned please note.

SANJU KUMAR

s/o Sh. Om Parkash,

r/o Village Tika Bani, P.O. Yol,

Tehsil Dharamshala, Distt. Kangra (H.P.).
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CHANGE OF NAME

I, Ajudhiya Devi w/o Late Sh. Amin Chand, r/o Village Didnu, P.O. Baroti, Tehsil
Dharampur, Distt. Mandi (H.P.) declare that in Adhaar Card my name has been wrongly entered as
Judhya. My correct name is Ajudhiya Devi.

AJUDHIYA DEVI

w/o Late Sh. Amin Chand,

r/o Village Didnu, P.O. Baroti,

Tehsil Dharampur, Distt. Mandi (H.P.).
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